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1.

List of Business

WEDNESDAY 02"° SEPTEMBER, 2026
11.30 A.M.

QUESTIONS
(a) STARRED QUESTIONS

Replies to Questions in Starred list (Corrected) listed for the day to be orally
answered.

(b) POSTPONED UNSTARRED QUESTION TO BE LAID ON THE TABLE
Postponed Untarred LAQ No.013 tabled by Shri. Aleixo Reginaldo Lourenco
Hon. MLA regarding ‘Controlling Stray Dog Population’ (originally slated for
answer on 12-03-2026) to be laid on the Table.

(c) UNSTARRED QUESTIONS
Replies to Questions in Unstarred list (Corrected) listed for the day to be laid on
the Table.

CONGRATULATORY REFERENCES

HON. SPEAKER, to make the following Congratulatory References: -

1. This House congratulates Rajya Sabha Hon. Member of Parliament, Shri
Sadanand Shet Tanavade, for being elected as President of Goa, Olympic
Association.

2. This House congratulates Team Tech Infinity, Goa, which has been selected
as Team India to represent our Country at the First Global Challenge 2026, the
Olympics of Robotics, in Incheon, South Korea. The House also congratulates
Ms. Anam Raza, of Podar International School, Old Goa, Master Avaneesh
Phadte, of Mustifund High School, Cujira, Master Dhruv Salgaonkar, of
Saraswat High School, Mapusa, Master Soham Redkar, of Saraswat High
School, Mapusa, Master Sparsh Verlekar of Saraswat High School, Mapusa for
their outstanding achievements.

3. This House congratulates the Kala Rangam team from Bicholim, for being
awarded the prestigious recognition and awards of international books of records,
world records of excellence, for making a world record in making the biggest rangoli
of Lord Vitthal, which is made using maximum bricks, a total number of 1404 bricks
admeasuring 26 feet x 12 feet in dimension.



. PRESENTATION OF FOURTH REPORT (PART II) AND FIFTH REPORT OF
GOVERNMENT ASSURANCES

SHRI. ALEIXO REGINALDO LOURENCO, Hon. Chairman to present the Fourth
Report (Part II) of Fifth Session 2023 and Fifth Report - 2026 of Sixth Session 2024,
of the Committee on Government Assurances.

. GOVERNMENT BILLS - CONSIDERATION AND PASSING
1. DR. PRAMOD SAWANT Hon. Chief Minister to move that The Goa Ease of Doing
Business (Miscellaneous Amendment) Bill, 2026 be taken into consideration.

ALSO to move that the Bill be passed.

2. DR. PRAMOD SAWANT Hon. Minister for Housing to move that The Goa Housing
Board (Amendment) Bill, 2026 be taken into consideration.

ALSO to move that the Bill be passed.

3. SHRI SUBHASH SHIRODKAR, Hon. Minister for Co-operation to move that The
Goa Co-operative Societies (Amendment) Bill, 2026 be taken into consideration.

ALSO to move that the Bill be passed.

4. SHRI ATANASIO MONSERRATE Hon. Minister for Revenue to move that The Goa
Land Revenue Code (Amendment) Bill, 2026 be taken into consideration.

ALSO to move that the Bill be passed.

5.SHRI ATANASIO MONSERRATE Hon. Minister for Revenue to move that The Goa
Legislative Diploma No.2070 dated 15.4.1961(Amendment) Bill, 2026 be taken into
consideration.

ALSO to move that the Bill be passed.

6 SHRI ATANASIO MONSERRATE Hon. Minister for Revenue to move that The Goa
Special Courts (Land Grabbing) Bill, 2026 be taken into consideration.

ALSO to move that the Bill be passed.

7. SHRI ROHAN KHAUNTE, Hon Minister for Tourism to move that The Goa
Registration of Tourist Trade (Amendment) Bill,2026 be taken into consideration.

ALSO to move that the Bill be passed.



S. PRESENTATION, DISCUSSION AND VOTING OF SUPPLEMENTARY DEMANDS
FOR GRANTS FOR THE YEAR 2026-2027 (FIRST BATCH)

6. INTORDUCTION, CONSIDERATION AND PASSING OF THE GOA
APPROPRIATION (NO.4) BILL, 2026 (RELATING TO SUPPLEMENTARY
DEMANDS FOR GRANTS FOR THE YEAR 2026-2027 (FIRST BATCH).

DR. PRAMOD SAWANT, Hon. Chief Minister to move for leave to introduce the Goa
Appropriation (No.4) Bill, 2026.

ALSO to introduce the Bill.

DR. PRAMOD SAWANT, Hon. Chief Minister to move that the Goa Appropriation
(No.4) Bill, 2026 be taken into consideration.

ALSO to move that the Bill be passed.

7. VALEDICTORY REMARKS BY HON. SPEAKER
8. NATIONAL ANTHEM (to be played)
PORVORIM-GOA NAMRATA ULMAN

15T SEPTEMBER, 2026 SECRETARY



